
171 Written Answers JULY 26. 1996 Written Answers 172

technologies and ensuring timely availability 
of inputs and infrastructural facilities.

(ii) Earlier, the coal companies were unable to 
take up new mining projects since these were 
not remunerative. The Government has 
recently de-regulated the price of coking coal 
as well as the price of grade A.B. & C of non­
coking coals This is expected to make some 
of the projects viable and will enable the coal 
companies to increase production of these 
coals.

(iii) The partial deregula tion of coal prices is 
also likely to make some additional funds 
available with the coal campanies which 
shall enable new projects to be taken up 
with greater vigour.

(Iv) The capital base of Coal India Ltd. has been 
restructured to enable it to rai$e additional 
financial resources from domestic and foreign 
financial institutions in order to enable adding 
new coal production capacity.

(v) Co-ordination with the Railways to remove 
the transportation bottlenecks in potential 
coalfield areas.

(vi) Co-ordination with the State Governments to 
remove the bottlenecks on account of land
acquisition

(vii) P riva te  secto r com pan ies engaged in 
production  of iron & steel, cem ent and 
generation of power have now been permitted 
to take up coal mining. This is expected to 
increase domestic coal production.

(viii) Modifications of existing washeries as well 
as construction of new washeries are being 
taken up to increase the availability of washed 
coking coals in the country.

[Translation]

R.R.Bs in U.P.

2031 SHRI RAMASHRAYA PRASAD SINGH : 
SHRIMATI SHEELA GAUTAM :

Will the Minister of FINANCE be pleased to state:

(a) the locations of the Regional Rural Banks in 
Uttar Pradesh;

(b) whether the Union Government have received 
proposals for setting up the branches of Regional Rural 
Banks in Uttar Pradesh and

(c) if so, the time by which the branches of Regional 
Rural Banks proposed to be set up in the State with 
locations thereof?

THE MINISTER OF FINANCE AND MINISTER OF 
COMPANY AFFAIRS (SHRI P. CHIDAMBARAM) : (a) 
National Bank for Agriculture & Rural Development 
(NABARD) have reported that there are 40 Regional 
Rural Banks (RRBs) in Uttar Pradesh with Headquarters 
at M oradabad, G orakhpur, Azam garh. Barabanki. 
Raebareilly. Farrukhabad. Sitapur, Ballia,Sultanpur. 
Lucknow. Kanpur. Bahraich. Etawah. Badaun, Mainpuri, 
Varanasi. Basti. A llahabad. P ratapgarh, Faizabad, 
Fatehpur. Bareilly. Gonda. Aligarh. Banda. Etah. Jaunpur. 
Orai, Jhansi, Bijnor. Shahjahanpur Nainital. Mirzapur. 
Lakhim pur Kheri. Agra, Muzaffarnagar, Pithoragarh, 
Dehradun. Pauri and Ghaziabad.

(b and (c). The licences for opening new branches 
are not issued by Government of India. RRBs may open 
new brances only after they have obtained appropriate 
licence from Reserve Bank of India (RBI). RBI has 
informed that proposals for opening of new branches 
have been received from five RRBs of Uttar Pradesh.

[English]

Sick Textile Mills

2032. SHRI SANAT MEHTA :
SHRI S.D.N.R. WADIYAR :

Will the Minister of TEXTILES be pleased to state:

(a) the number of sick textile mills of NTC. State- 
wise. particularly in Gujarat and Karnataka;

(b) whether the Government propose to close down 
some sick textile Mills of NTC;

(c) if so. the details thereof.

(d) whether NTC propose to take over K.R Milts. 
Mysore; and

(ej if so. the details thereof?

: THE MINISTER OF TEXTILES (SHRI R.L JALAPPA):
(a) 8 out of 9 subsidiary corporations of NTC have been 
referred to the BIFR which has declared them to be sick 
industrial companies. These 8 subsidiary corporations 
have under their control 91 mills. A statement is enclosed 
indicating the State-wise number of these mills.

STATEMENT
(a)

Nam* of No. of Mill*
tha Stata

1

1 2

Delhi 1
Punjab 4
Rajaathan 4
Madhya Pradesh 7
Uttar Pradaah »


